
HE A A HI H UR AT UW H TI(HIG H COURT OF ASSAM, NAGALAN O, MIZORAM AND ARUNACHAL PRADESH)

No. HC.VU-21/20O8(ft.)/ ttzL{ lA
Smti. Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

From

To,

Sub:-

Ref:-

Sir,

Copy to:

with reference to the above, I am directed to inform you that shri rage Harey,District & sessions Judge, East Kameng District, sepfi, arunacnar pradesh rr., u."i qr.rt"ostation reave permission w.e.f. 23.11.202c to is.rr.2024. A senior Judiciar officeravailabre at the station wirr remain in charge of his Court anJ offrce in his absence.

The loint Registrar,
Gauhati High Court,
Itanagar Permanent gench

Station leave permission.

No.HC(IBIVIG/0 u20241772-74 dated 22.17.2024

{L
Dated Guwahati, zlNovembet, 2024.

Yours faithfully,

sd/-
,T. REG ISTRA ruI Ilj NCE)

II.2 2 ft. t
, ZS-lt^ 24

1. Shri Tage Halley, District & Sessions Judge
Pradesh-

Jn" project Manager, Gauhati High Court.

, East Kameng District, Seppa, Arunachal

,T. REGISTRA ruI ItA E)


